
Annexue 6
Name of the corporate debtor:  MIR REALTORS PRIVATE LIMITED Date of commencement of CIRP:18 -December-2021 List of creditors as on: 18-March-2022

(Amount in₹)

Date of receipt
Amount 
claimed

Amount of 
claim admitted

Nature of claim
Whether 
related 
party?

% of voting 
share in 
CoC, if 

applicable 

1 - Swapna Panikar 10-01-2022            6,41,426                       -                  6,41,426                        -   
2 - Gilu M Kurian 27-01-2022               19,400                       -                    19,400                        -   
3 George A M George A M 04-01-2022            2,22,400                2,22,400 
4 George A M Anish P Nedumkallel 04-01-2022            3,41,547                3,41,547 
5 George A M Siju V J 04-01-2022            3,55,050                3,55,050 
6 George A M Reji Krishna T 04-01-2022            2,06,925                2,06,925 
7 George A M Sujatha S M 04-01-2022            5,41,541                5,41,541 
8 George A M Jain Xavier 04-01-2022               62,072                  62,072 
9 George A M Laila Prakashan 04-01-2022               31,346                  31,346 
10 - Juby Jacob John 13-01-2022               91,269                  91,269 

         25,12,976                       -                25,12,976                        -   

Amount of 
any mutual 

dues, that may 
be set- off

Amount of claim 
under 

verification

Amount of 
claim not 
admitted

Remarks, if any

List of operational creditors (Employees)

S.No
Name of authorised 
representative, if any

Name of emplo yee

Details of claim received Details of claim admitted

Amount of 
contingent 

claim


